FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

‘vV.G.| PHARMA PRIVATE LIMITED’
OPERATING IN PHARMACEUTICAL MANUFACTURING IN AKOLA, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN / LLP No.

V.G.l Pharma Private Limited
PAN: AADCV6940J
CIN: U24200MH2011PTC218263

2. | Address of the registered office Plot no. J-8, Phase 3, MIDC Akola, Maharashtra —
(as per MCA records) 444104.

3. |URL of website NA

4. |Details of place where majority of fixed| Plot no. J-8, Phase 3, MIDC Akola, Maharashtra —
assets are located 444104.

5. |Installed capacity of main products /| Not Available since the Company is not in operations
services since 2021.

6. |Quantity and value of main products /| As per information available, Company is not in
services sold in last financial year operations since 2021.

7. | Number of employees / workmen Nil as per the information available.

8. |Further details including last available| The details as available can be sought by sending an
financial Sta_tementS (vyith schedulgs) of| email on vgipharma.ibc@gmail.com and / or Virtual
two years, lists of creditors are available| Data Room in accordance with the provisions of the
at URL: Code and Regulations made thereunder.

9. | Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
vgipharma.ibc@gmail.com

10. |Last date for receipt of expression of | May 30, 2025
interest

11. |Date of issue of provisional list of| June 09, 2025
prospective resolution applicants

12. |Last date for submission of objections to| June 14, 2025
provisional list

13. |Date of issue of final list of prospective| June 24, 2025
resolution applicants

14. |Date of issue of information| June 29, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| July 29, 2025
plans

16. |Process email id to submit EOI vgipharma.ibc@gmail.com




17. |Details of the corporate debtor's| Details not available.
registration status as MSME

Important Notes:

1. This Form G is being published pursuant to the original Form G published on January 31, 2025 and
with consent of the COC. Existing applicants pursuant to previous Form G are not required to submit
Fresh EOI.

2. This Form G and the timelines/terms mentioned herein are subject to approval of extension of tenure
of Corporate Insolvency Resolution Process of the Corporate Debtor.

Kshitiz Gupta
Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
AFA Valid Till: December 31, 2025

Resolution Professional of V.G.l. Pharma Private Limited

Address & email id registered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: vgipharma.ibc@gmail.com

Date: May 15, 2025
Place: Mumbai
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y

s’ DALMIA BHARAT SUGAR AND INDUSTRIES LIMITED ot

Bharat Sugar 600, Tapovan, Ambawad,

Ahmedabad - 380 015,
Ph.: 079-2662 5000

CIN: L31200GI2004PLCO44068
Website: www. lomenlpower.com
E-mail: csi@torrentpower.com

Regd. Office : Dalmiapuram - 621 651, Distt. Tiruchirapalli (Tamil Nadu)
Phone : 011 23465100, Fax (011) 23313303
sec.corp@dalmiasugar.com . Website : www.dalmiasugar.com . CIN : L15100TN1951PLC000640

Extract of Audited Financial Results for the quarter and year ended 31-03-2025
(T in Crore except as otherwise stated)

Email :
EXTRACT OF STATEMENT OF CONSOLIDATED FINANCIAL RESULTS
FOR THE QUARTER AND YEAR ENDED MARCH 31, 2025

[¥ in crore except per share data)

For the quarter ended For the year ended Quarter ended Year ended Quarter ended
. Particulars 31.03.2025 31.03.2025 31.03.2024 |
SNo. | Particulars 31-03-2025 31-12-2024 31-03-2024 31-03-2025 31-03-2024 Un-audited svdited Yoaaditid |
Audited Unaudited Audited Audited Audited Total income from operations 6,456.34 29.165.26 6,528,358
h:.l profit for the period before ax 619.35 1957 58 61731
i B Y f IR [
1 Total Income from Operations 1038.28 864.01 787.24 3820.49 3027.98 | and exceptional items
2 Net Profit/ (Loss) for the period (before Tax, 160.94 75.86 106.54 349.71 363.41 Net profit for the period before tax 619:35 39575 T3
Exceptional and/or Extraordinary items.) and after exceptional items 115952 H 23208 61731
3 Net Profit/ (Loss) for the period before Tax 160.94 75.86 106.54 349.71 363.41 | Wet profit for the period after tax : :
(After Exceptional and/or Extraordinary items.) o Excﬁptiuna] ,-E;m 1.077.22 3,038.61 447.04
4 Net Profit/ (Loss) for the period after Tax (After 206.32 59.51 91.32 386.75 272.47 Total ¢ ek e O For T r
Exceptional and/or Extraordinary items.) Sl _ G
5 Total Comprehensive Income for the period 222.07 13.56 1.47 348.90 265.66 PELAUACEE IR AANTLIAREC 10 i o i o
[comprising profit/(Loss) for the period (after tax) Dw“.m atine - HnnEny)
and other comprehensive income (after tax)] Equity share capatal I 503.90 503.90 480.62
6 Equity Share Capital 16.19 16.19 16.19 16.19 16.19 Restrvon (e iliie e toatan P sl
7 Other Equity 3218.32 2915.97 reserve as shown in the balance ot 31 032025} gat 310320241
8) Earning per Share (face value of ¥ 2 eaCh) shieed Uj'pl'll:'.-'jq_yug vear) AR P LR
a Basic 25.49 7.35 11.28 47.78 33.66 e e
b) Diluted 25.49 7.35 11.28 47.78 33.66 FAGHNES por Share (01 % 10 Bac)
Basic () | 21.03 61.23 8.95
Notes :- Dbt (=) L g8 S il

EXTRACT OF THE STATEMENT OF STANDALONE FINANCIAL RESULTS

1 The financial results are approved by the Board of Directors at their meeting held on May 13, 2025 after being reviewed and recommended by the audit committee. The

statutory auditors have carried audit of these financial results. [T in crore]

Important Notes:

1. This Form G is being published pursuant to the original Form G published on
January 31, 2025 and with consent of the COC. Existing applicants pursuant to
previous Form G are not required to submit Fresh EOI.

2. This Form G and the timelines/terms mentioned herein are subject to approval
of extension of tenure of Corporate Insolvency Resolution Process of the
Corporate Debtor. Kshitiz Gupta

Date: May 15, 2025 Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140

Place: Mumbai AFA Valid Till: December 31, 2025

Resolution Professional of V.G.l. Pharma Private Limited

Address & email id registered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: vgipharma.ibc@gmail.com

Bank of Baroda Vijay Nagari Branch
Shop No 13 to 18, Green Acres Phase-1,
Waghbil naka, Ghodbunder Road
Thane West-400615

Ref: BOB/GHODBA/SARFAESI/2024-25
NOTICE TO BORROWER
(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)
To
Mr Rupesh Madhukar Iswalkar
B/401, GM Nagar,AB CHS, Narangi Road, Near G M Bar, Virar (E) Dist Palghar
Dear Sir,
Re: Your guarantee for credit facilities granted to Mr Prathmesh Madhukar Iswalkar
(Account Number: 35870600000734 (Old A/c No e-Dena 120351024032))

1. As you are aware, you have by a guarantee dated 23-12-2015, guaranteed payment on
demand of all moneys and discharge all obligations and liabilities then or at any time
thereafter owing or incurred to us by Mr Prathmesh Madhukar Iswalkar for aggregate
credit limits of Rs.14,40,000.00/-(Rupees Fourteen Lakhs forty Thousand only) with
interest thereon more particularly set out in the said guarantee document. To secure the
guarantee obligation you have also provided following securities to us:

2. We have to inform you that the borrower has committed defaults in payment of his
liabilities and consequently his account has been classified as non-performing asset. A
copy of the notice dated 19.03.2024 Under Sec 13(2) of the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 sent by
us to the borrower is enclosed. Since the borrower has committed defaults, in terms of the
guarantee you have become liable to pay to us the outstanding amount of loan/credit
(Account Number: 35870600000734 (Old A/lc No e-Dena 120351024032)) facilities
aggregating Rs. 9,74,683/- (Rupees Nine lakh seventy four thousand six hundred and
eighty three only) + unapplied interest and other charges if any till the date of
realization and we hereby invoke the guarantee and call upon you to pay the said amount
within 60 days from the date of this notice. Please note that interest will continue to accrue
atthe rates specified in para 1 of the notice dated 17.03.2025 served on the borrower (copy
enclosed).

3. We further wish to inform you that in regard to the security provided by you to secure your
guarantee obligations for the due repayment of the loans and advances by the borrower,
this notice of 60 days may please be treated as notice under sub-section (2) of section 13 of
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002. We further give you notice that failing payment of the above amount with
interest up to the date of payment, we shall be at liberty to exercise all or any of the rights
under subsection (4) of section 13 of the said Act, which please note.

4. We invite your attention to sub-section (13) of section 13 of the said Act in terms of which
you are barred from transferring any of the secured assets referred to in para 1 above by
way of sale, lease or otherwise (other than in the ordinary course of business), without
obtaining our prior written consent. We may add that non-compliance with the above
provision contained in section 13(13) of the said Act, is an offence punishable under section
29 ofthe Act.

5. We further invite your attention to sub section (8) of section 13 of the said Act in terms of
which you may redeem the secured assets, if the amount of dues together with all costs,
charges and expenses incurred by the Bank is tendered by you, at any time before the date
of publication of notice for public auction/inviting quotations/tender/private treaty. Please
note that after publication of the notice as above, your right to redeem the secured assets
will not be available.

6. Please note that this demand notice is without prejudice to and shall not be construed as
waiver of any other rights or remedies which we may have, including without limitation, in
the right to make further demands in respect of sums owing to us.

Date: 17.03.2025

Yours faithfully,
Sd/-
Chief Manager &
Authorised Officer

RESPQNSIVEW

HEEFHHEIUE IHDUETHIES LIMITED

CIN Ne, : LES100MH1982PLCO27797

Regd. Office : Village Batagaon, Mahagacon Road, Boisar - East, Dist. Paighar - 401501

Email Id: mvestormiesp

praivaindustias com; Wabsite: wew rezconsiveindustnes.com; Tel Ma.: 022-66562821; Fax Mo.: 022-66562793

EXTRACT OF CONSOLIDATED AUDITED FINANCIAL RESULTS FOR

THE QUARTER AND FINANCIAL YEAR ENDED MARCH 31, 2025

(Rs. in Lakhs)
Particulars Cuarter Ended Year Ended
31.03.2025 | 31122024 | 31.03.2024 | 31.03.2025 | 31.05.2024
Audited | Unaudited | Audited Audited Audited

Tota! Income from operations 3821606 | 37.048.56 | 2071974 (14283248 [1,10,539.81
Mel Proét (Loss) for the period {before {ax, exceplional items) | 5617.16 07035 4 908490 | 2097080 [ 17,209.54
Met Proft (Loss) for the peniod after tax, exceptional items) 5,424 .87 469527 4 5BT 10 | 19BBE1T | 1612664
Tota Comprehanssve Income for the pariod 548011 5,590.58 471987 | 2110020 ( 1673609
[Comprising Profit (Loss) for the period {after iax)
and Other Comprehensive Income (after tax)|
Equily Share Capital 2668609 £.666.09 2,6566,0% 2,500 04 £, 666,09
Jiher Equity excluding Revaluation reserve 1,31 87233 1,11,040.43 {1,371 87238 | 1,11,040.43
as par Balance Sheet
Eamings per share (before extraondinary Hems) of
Re, 1/- each [mol annualksed)

[a) Basic 2.03 1.76 1.72 7 4B .05
(b Diluted 2.03 1.76 1.72 746 6.05
EXTRACT OF STANDALONE AUDITED FINANCIAL RESULTS FOR
THE QUARTER AND FINANCIAL YEAR ENDED MARCH 31, 2025

[ __[Rs. in Lakhs)
, Quarter Ended Year Ended
Lol $1.02.2025 | 31.12.2024 | 31.03.2024 | 31,03.2025 | 31.03.2024
Audited | Unaudited | Audited Audited Audited

Total Income from operations 1520790 | 1316020 | 1613073 | 5641384 | B7175.03
Met Proft (Loss) fior the penod (before fax, exceplional ilems) 73652 1.438.93 1,247.95 4 26376 4,246.12
Mal Profl (Loss) for the period after tax, excepbonal lams) 544 28 1,063.84 850,14 317218 1.163.22
Tatal Comprehensive Income for the period 549,09 1,063 84 85132 | 317689 | 316440
[Comprising Profitl (Loss) for the period {afier tax)
and Other Comprehensive Income (after tax)]
Equily Share Capital 2,666.09 2 ,h6e.09 2.666.09 266609 Z,666.09
Oihier Equity excluding Revaluation reserva 2 559016 BoGra Ve | 9258016 | 89,679.78
as per Balance Sheet
Earnings per-share (before extraordinary itemg} of
Fe. 1i- gach [nol annuabsed):
13} Basic £.20 .40 0.32 1,19 1.19
(o} Chluted €20 0.40 0.32 1.19 115

Mote: The aboveis an extract of the detailed format of Audited Standalone and Consolidated Financial Results for the foruth quarter and
vear ended March 31, 2025, filed with the Siock Exchanpes under Regulation 33 of the SEBI [Lisfing Obligations and  Disclosure
Requirements) Regulations. 2015, The full formatof Audited Standalone and Consolidated Financial Results for the fourth quarter and

year ended March 31, 20

Company's website alwww responsiveindusirias.com.

Place : Mumbal
Date : May 14, 2025

25 are available on the Stock Exchanges Websies at www bessndia.com, www nseindia.com snd on the

For Responsive Indusitries Limited

epaper.financialexpre

Mehul Vala

Director & CEQ
Ma. : 08361696

2 The above is the extract of the detailed format of quarterly/yearly financial results filed with the stock exchanges under Regulation 33 of the SEBI (Listing Obligations | Quarter ended Year ended Quarter ended |
and Disclosure Requirements) Regulations, 2015. The full format of the financial results is available on the Stock Exchange websites, www.nseindia.com, :
www.bseindia.com and on the company website www.dalmiasugar.com. Farticuiars S1.03.2025 31.03,2025 31.03.2024
| Un-audited Audited Un-audited
For Dalmia Bharat Sugar and Industries Limited /% Total income from operations | 4,692.34 21,912,558 4,786.59
el ]'rrnﬁl 1_f||‘ IhL pn.:r|L:|:| before tax 4435 3.098.30 62076
Place: New Delhi Pankaj Rastogi and exceptional items
Date: May 13, 2025 Whole Time Director \ Net profit for the periad before. tax 64425 3.008.30 620.76
\ and after exceptional 11ems
Met profit for the period after tax 3
i 2 851, 43 52
FORM G and exceptional items Il Sadal 4433
INVITATION FOR EXPRESSION OF INTEREST FOR - - == c
‘V.G.] PHARMA PRIVATE LIMITED’ KINETI C EN G INEERIN G LIMITED Totl g einoci st 1.097.92 2.854.55 444.78
OPERATING IN PHARMACEUTICAL MANUFACTURING IN AKOLA, MAHARASHTRA Regd. Office : D-1 Block, Plot No. 18/2, M..D.C, Chinchwad, Pune - 411 019 period {after tax) |
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of g Ph.: 91-20-66142078 | Email: kelinvestors@kineticindia.com At s
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) " * e " ¥%  Website: www. kineticindia.com | CIN ¢ L3591 ZMH1970PLCO14819 II Tm" s A B R S e i A T T
RELEVANT PARTICULARS nterim dividend for 24-25 of 00 per equity share was paid in March 2025, The Boar
N © ‘e debior| V-G Pharma Private Limited EXTRACT OF CUHEHLIHATED AUDITED FINANCIAL of Directors has recommended final dividend of € 5.00 per equity share for FY 2024-25. This
ame O € corporate eptor i w v i . . i v 3 5
1- | along with pAN/C”\ﬁ)/ LLP No. ngN:l'j\zﬁgggll\ﬁfé%hPTC218263 RESULTS FOR THE YEAR ENDED ENDED 31 MARCH 2025 final dividend along with interim dividend works out to tetal dividend of 19,00 per equity share
: {Rs in Lakhs) ' s FY W12 4.5
o | Address of the registered office Plot No. J-8, Phase 3, MIDC Akola, 8 Year Ended Year Ended for the FY 2024:45,
(as per MCA_feCOFGS) Maharashtra — 444104. No. Particulars March 31, 2025 [March 31, 2024 2 The above isan extract of the detailed financial results for the quarter and year ended March 31, 2025
3. .E::iz Vc‘)’:zls::e pr———— ll;llit — R s ram pperations ”‘ﬁ M:T';;;? filed with the Stock Exchanges under Regulation 33 of the SEBI {Listing Obligations and Disclosure
- J70, ’ ’ : 2 o R T 3 5 Tha 7 2 g 3 : 3 e il a
4. | 5 od assets are located Maharashira — 444104, 2 | Net Profit ] (Loss) [belore 1ax, Exceplional andlor Extracedinary Tems) 553 T thmmnen.ls} !Ite_bul:atmm.. 2013, The full fhrm..u 4::-’r the same, along w:.'rh Ir.In_ notes, are available
5 | Installed capacity of main products | Not Available since the Company is not 3 | NeiProfit | (Loss) before tax (after Exceptional and/or Extraordinary items) 623 515 ['ln the w",]-_'hl_hh it Sl:,:lc'k _Emh_ﬂﬁg'ﬁ d'_‘ “_“ 'n!-thbl._,_lndlt!.j.,;:?n and 3 “..“'r.bbmd_m'hum d!lr._i i!:'i]ﬂﬁﬁﬁ'll'l:l.
/ services in operations since 2021. : e e Company's website [URL: https://www. torrentpower.com/index php/investors/ financial " fy=2024-25).
Quantity and value of main 4 | Net Profit/ [Loss) aler lax {atter Exaepional andior Exraordinary filems) s L The ";i"lllrlL can be accessed by scanning the QR code provided below
: : : - . — ; " SaIme ci ' ACCESRE | B ] code e = 0wy,
6. |products / services sold in last As p(tef |nformat‘g|on a\_/allabZI(e),zﬁiompany 5 | Total Comprehensive Income for the period [Compnising Profit / (Loss) G04 435 . BEEIN ¥
financial year 'S hot In operations sSince 2521 for the period (after tax) and Other Comprehensive Income (after tax]]
7. | Number of employees / workmen _Il\_lrilleaje;t):"rstz: ;r:lfao”r;r;Tetigzna;/:i;zlgeﬁt = ? g?hl.g?'EﬁquB;f Capital ig;; gg;g Place : Ahmedakiad
Further details including last . . . ) ! ' = « Mav 5
g |available financial statements (with Zf;‘gl'l"gof':‘ airga/”o?nv;tﬂghgg?;a%%g% 8§ | Eamings Per Share (Face value of Rs 10 each) \Dﬂm B4, 202
' sch;ctjules) of tV\.lloblyea:sL,JRhE.ts Of | in accordance with the provisions of the Basic EPS (not annualised) (in Rs.) 2.89 2,39
creditors are available a : Code and Regulations made thereunder. 8 | Eamings Per Share (Fac_a -..'alu__e of Rs 10-each)
The detailed invitation for expression Dilluted EPS (not annualised) (in Rs.) 2.86 2.35
o |Etgoity for resotion appicans |1 R ' ™2, 81, "L ||| KEY STANDALONE FINANCIAL INFORMATION EAST COAST RAILWAY gferaa @ (/)] UnionBank
. | under section of the Code mgﬁnr af ingia
is available at URL: ggdirousiﬁ %5(23)((9?1)(1% tk:] %c;g:ilcgz Sr Quarter Ended | Quarter Ended | Quarter Ended | Year Ended | Year Ended e-Tender Notice Mo, CAQOCWATETCE T T —
et fm iby o “9 o No Particulars March 3 Dec. 3 March 31 March 31 | March 31 CIVSKP2025008, Dated : 08.05.2025 Dighee Branch, A1 Post Dugns-e Tahsil Shrivardhan Distrct Raigad - 402402
— f gipharma.lbc@gmall.co 2 2025 2024 2024 2025 2024 "EXECUTION OF Web www.unicnbankofindia.co.in, E-mail; ubin0543942@unionbankofindia bank
Finerest e PR LS
1% |of interest May 30, 2025 | (Audited) | (Unaudited) | (Audited) | (Audited) | (Audited) || |BETWEEN PENDURTIY POSSESSION NOTICE [Ruls (1]
Date of issue of provisional list of 1 | Tatal Income from Operations 3854 IR0 4070 | 14248 14393 SIMHACHALAM NORTH SUCH AS Wheareas the undersigned being the Authorised Officer of Union Bank of
11 June 09, 2025 o
" | prospective resolution applicants ’ 2 [Profit/ (Loss) before Tax a7 VI a7 573 537 CONSTRUCTION OF 1 X 106.7M {OPEN India, Dighee Branch, Tahsil ‘Shriwardhan, District Raigad under the
Last date for submission of = e = WEB GIRDER) RAIL OVER RAIL Securitization and Reconstructon of Financial Assels and Enforcement
12. objections to provisional list June 14, 2025 = | Froft/ {Loss) aﬂerl LU 82 sef 3 B/ a7 MAJOR BRIDGE AND 8 X 30.5M Security Interest {(Second) Act, 2002 (Act Mo. 54 of 2002) and in exercise of
'13 |Date of issue of final list of J 04, 2025 4 | Tolal Comprehensive Income {afer tax) iR 327 [ii] G54 517 (ICOMPOSITE GIRDER) ALONG WITH powers conferred under Section 13(12) read with rule 3 of the Security Interest
" | prospective resolution applicants [ "¢ <% Notes: The aboveis an extract of the detailed format of Resulls for quarter and year ended March 31, 2025 which have been ALLIED CIVIL WORKS AND| | (Enforcement) Rulas, 2002 issued a demand notice dated 17.01.2025 calling
, : , " MANLUFACTURE, SUPPLY, LEADING| | 50n the Bormowers - Mr. Sunil Shivajl Pawar, , Mrs. Parubal Shivajl Pawar,
Date of issue of information reviewed by the Audil commites and approved by the Board of Direclors and filed with the Stock Exchange under | | AND LAUNCHING OF PSC SLABS FOR Me Saniey Shivail Piwsr ard Biarartor M. ASE Tuko i Wikt o reaithe
14, | memorandum, evaluation matrix | ;,nq 59, 205 Regulation 33 of the SEBI (LODR) Regulations, 2015. The full format of audited financial results for the quarter and year | | OTHER MULTITRACK PROJECTS IN| [ o o o o otice baing Ris £ 89 617 %3 1Hupal::';- e Lane
and request 1or resolution plans to ’ oL i i — . 1 - : - i ¥
prospe%tive resolution appl?cants Eﬁliiﬂ;; Mjiﬂlgéjﬁsg i::emakﬁl|at}:E on the slock exchange websile al www.bseindia,com and also on Company's MDAR‘D” WATHM ' Eighty Two Thouzand Mine Hundred Seventeen and Paisa Thirty One
— W ! niLLLl . | S RS = i by} wthin B0 af the date of iptaifth id neati
15 |Last date for submission of July 29, 2025 For and on behalf 'I:I'f’_ﬂlﬂ' Board of BIIH'E!DFE T 51,32.63,935.73, EMD : 7 27,16,300/-, ?r:lgfémm.::m hlj?::g rflztrill-ladfa ?'E'E':‘f' ﬁf_ﬁhﬁu“f IE;EIH,;;G;;G:HEW givein to the
resolution plans For Kinetic Engineering Limited Completion Period of the Work : 15 he i s
o - . : : ; Barrowers § Guaraniors ! Morigagors and the public In general that the
16. | Process email id to submit EOI vgipharma.ibc@gmail.com Sdi- (Fiftean) Manths, undersigned has faken possession of the property described harein belaw in
17 | Details of the corporate debtor's | 5 ... ot available. Ajinkya Arun Firodia (Vice Chairman & Managing Director) | RERECISSISIININEICERINEE At 12001 | ayercise of powers conferred on him/her under Section 13(4) of the said Act
registration status as MSME DIN: 00332204 | [hrs.of10.06.20235. read with rule & of the said rules on this 13th day of May in the year 2025,

Mo manial offers sent by Past / Courser /
Fax of In person shall be accepted against
such e-tenders even if thess are submitted
an firm's letter head and received in timea.
All such manual offers shall be
corgidarad invalid and shall be rejected
E-llr'l"ll"r'laf||'p'Wllhtlulﬂriﬁftuﬁ:iﬁﬂﬂfﬂtlﬂr'-.
Complete information Including e-tender
documents of the above e-tender ks
available in wabaits - www. Irepa.govin
ﬁg_l_e— : The prospective tenderars are
advised to revisi the website 15 {Fiftean)
days bafore the date of closing of tender
b nale any changes | carmgenda Eswed
for this tender. The tenderersibidders
must have Class-ll Digital Skgnature
Cerificate and must be registered an
IRERS Portal, Onby registered tenderes
bedder can participate cne-tendering

The tenderers should read all ingtructions 1o
the tenderers carefully and  ensure
nump]lanue-ulallmshuclmns

Dy, Chief Enginear {Con-[} /

PR-24/C1I25-26 | Visakhapaltnam

The borrower in paricular and the publicin general is hereby cautioned not to
deal with the property and any dealings with the propery will be sublect o the
charge of the Linion Bank of India, for an amount Rs. 5,82,917.31 {Rupess
Five Lacs Eighty Two Thousand Nine Hundred Seventeen and Paisa
Thirty One Only) and Interest thereon. The borrower's attention s invited to
provisions of sub-section (5) of section 13of the Act, in respect of time available
ta the borrower to redeem tha securad asseis.
DESCRIPTION OF IMMOVABLE PROPERTY
All that piece and parcel of Land and consiruction thereon at G.No: 1, Upvibhag
Yi, in new house of the construction of Roof & Cement House in the said
property area 20° x 45" sq ft, situated at Village Shriwardhan, District Ralgad
and admeasuring the area of 0-01-0 R, Cess - (.00, Sdi-
(Ramchandra Polekar)

Chief Manager & Authorised Officer
Union Bank of India

Date; 13.05.2025
Place : Dighee

ﬂ THE VARACHHA CO-OPERATIVE BANK LTD., SURAT

=ﬁ::li: BuireNirviie Aekisrma-Atmotaad Akl (Mo Itistate Eank}
-:2:.__ s Adminiiration Chfice: ~Sahnkar Bhavan", Cpp: Bushikesh Townshap,
Y sunar £ Near Vraj Chawk, Sarthana Fakanakn, Surut — 39300 3, Pl 926168 2000,

Eral; mindvarachhabank. in |, Websites www varachhabamk com

NOTICE OF 30" ANNUAL GENERAL MEETING

Motice is hereby given to all the members of the Bank that, 307 Annual
General Body Mesting of members of the Bank will be held on 04" June
2025, Wednesday at 3:30 PM at Bank's Auditorium Hall, 6 floor,
Sahakar Bhavan, Opp. Rushikesh Township. Yraj chowk, Sarthana
Jakatnaka, Varachha Road, Surat-35013. The Agenda of which 15
placed on the notice board of each branch of the bank and on bank's
website www.varachhabank.com. All the members are requested to take
note and attend the Annual General Meeting.

Date: 15/05/2025 By order of the Board of Directors

Place: Surat Vitthal B. Dhanani (GM)

financialexpress. corm
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government portal www.mahatenders.gov.in.

2. The complete e-tender documents can be downloaded online
from 16/05/2025 at 11:00 to 02/06/2025 at 5:00 PM from the
website www.mahatenders.gov.in.

(Goraksha Gadilkar.l.A.S.)

DGIPR 2025-26/645 Chief Executive Officer
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kwulLe The Kerala Minerals and Metals Ltd
mf‘ (A Govt. of Kerala Undertaking) Sankaramangalam, Kollam-691 583
Phone: 0476-2651215 to 2651217, e-mail: md@kmml.com, URL: www.kmml.com

TENDER NOTICE

For more details please visit E-Tendering Portal, https://etenders.kerala.gov.in or www.kmml.com

Sl No. Tender ID Items

1 12025_KMML_764124_1| For the supply of Roaster Discharge Grating
Assembly

2 | 2025_KMML_764155_1| Forthe supply of Petals for Digester-36 M2

Chavara 14.05.2025  Sd/- Managing Director for The Kerala Minerals and Metals Ltd

OFFICE OF THE SE & PM WCDC ZILA PARISHAD ALWAR
File no. ()/278 Date: 07-05-2025
NOTICE INVITING BID
NIB NO. 08/2025-26
Bids for FARM POND, MPT, PT, RTWHS, ANICUT/PCD, RECHAGE SHAFT, ECD, CCT, SUNKEN POND ete.
Under PMKSY-2.0 project arca in Block MALAKHERA, KATHUMAR, RAMGARH, GOVINDGARH,
RAJGARH, of Estimated value INR 644.67 Lacs [07 Package] are invited from interested bidders up to 06.00 PM,
17-05-2025 Other particulars of the bid may be visited on the procurement portal (https://eproc.rajasthan.gov.in or
https://sppp.rajasthan.gov.in/) of the State.
NIB CODE:- WSC2526A0109

UBN:-

1 WSC2526WS0OB00200

2 WSC 2526 WSOB00201.
3 WSC 2526 WSOB00202
4 WSC 2526 WSOB00203
5 WSC 2526 W SOB 00204
6 WSC 2526 WSOB00205
7 WSC 2526 WSOB00206.

Sd/-
[NARENDRA SINGH MOTHU]
Superintending Engineer and
project Manager
WCDC Zilla Parisad Alwar

[ &> ENCORE ASSET RECONSTRUCTION COMPANY PRIVATE LIMITED
earc (ENCORE ARC)

acting in its capacity as the Trustee of EARC-Bank-014-Trust. Encore ARC Corporate Office
Address: 5th Floor, Plot No. 137, Sector 44, Gurugram - 122 002, Haryana

1. ANIL GUPTA HUF (BORROWERY); Through Its Karta Mr. Anil Ramakant Gupta Add:- Flat No.
202, Shubhalaxmi Niwas, Plot No. 22, Dhantoli, Nagpur- 440012 Also At:- Apartment No. B-404,
House No. 41, Ward No. 04,Mouza Dhantoli, Nagpur- 440012.

2. MR. ANIL RAMAKANT GUPTA (CO-BORROWER) Flat No. 202, Shubhalaxmi Niwas, Plot No.
22, Dhantoli, Nagpur- 440012.

3.MS. SMITA ANIL GUPTA (CO-BORROWER) Flat No. 202, Shubhalaxmi Niwas, Plot No. 22,
Dhantoli, Nagpur- 440012.

4. MR.ANURAG ANIL GUPTA (CO-BORROWER) Flat No. 202, Shubhalaxmi Niwas, Plot No. 22,
Dhantoli, Nagpur- 440012.

5.MR.ANIKET ANIL GUPTA (CO-BORROWER) Flat No. 202, Shubhalaxmi Niwas, Plot No. 22,
Dhantoli, Nagpur- 440012.

6. M/S. BUWANIWALA SYSTEMS PRIVATE LIMITED (CO-BORROWER) GS 35, Shubhalaxmi
Niwas, Plot No. 22, Dhantoli. Nagpur- 440012 Also at: BS/5-6, Silver Palace, Opp Yashwant Staium,
Dhantoli, Nagpur- 440012.

Dear Sir/Madam,

Sub: Notice for Sale of Secured Asset of Anil Gupta HUF (“Borrower”) under Rule 8 (6) of|
the Security Interest (Enforcement) Rules, 2002 (“Rules”) read with Section 13(8) of the SAR-
FAESI Act, 2002, Physical possession of which has been taken over under Section 13(4) of
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security In-
terest Act, 2002 (“SARFAESI Act”) read with Rules.

As you are aware that pursuant to the provisions of the SARFAESI Act, Encore Asset Recon-
struction Company Pvt. Ltd. (“Encore ARC”) has acquired the financial assistance granted to
the Borrower by Aditya Birla Finance Limited (“ABFL") along with all underlying securities vide As-
signment Agreement dated 31.12.2024.

Prior to the acquisition of the financial assistance by Encore ARC, the ABFL had issued a notice
under Section 13 (2) of the SARFAESI Act on 21.11.2023 advising you to pay the dues as men-
tioned therein. As you have failed & neglected to pay the dues within 60 days from the date of
receipt of the said notice issued under Section 13(2) of the SARFAESI Act, the Authorised Officer
of the ABFL took over the Physical possession of the Secured Asset, as per the description given
below on 25.06.2024. That, pursuant to the aforesaid assignment, the physical possession of the
Secured Asset lies with the Authorised Officer of Encore ARC.

Please treat this as 15 days’ notice under Rule 8(6) of the Rules. Upon expiry of the notice period
of 15 days’, the Authorised Officer of Encore ARC shall take steps for selling the Secured Asset as
more particularly mentioned hereinbelow by way of public e- auction/private treaty or any other
modes provided under the Rules.

Lot No.| Description of Secured Assets

1 |All that piece and parcel of Flat/ Apartment No. B- 404, Corpn. House No. 41, Fourth Floor,
Silver Palace Apartments constructed on Plot No. 8/19-B and 2.9273% undivided share and
interest in the Plot No. 8/19-B situated at Dhantoli Mouza, Ward No. 04, in the area known
as Dhantoli on Panchsheel Square to Mehadia Square Road, within the limits of Nagpur Im-
provement Trust, Nagpur and Corporation of City of Nagpur, Registration Sub- District, Tahsil
and District Nagpur and bounded as under: North: Panchsheel road to Mehadia Square oad
South: property of Shri Palit East: property of Shri Saraf West: 15ft. wide Lane.
(hereinafter referred to as “immovable property/ Secured Asset”).

In case of sale by way of public e-auction, the detailed terms and conditions of the sale including reserve
price, earnest money deposit etc. will also be uploaded on Encore ARC's website i.e. https:/iwww.en-
corearc.com and https://sarfaesi.auctiontiger.net/EPROC/ as per Rule 8 (7) of Rules, simultaneously
with the publication of public e-Auction sale notice in the Form given in Appendix-IV A.

The Borrower/Mortgagor/Guarantor’s attention is invited to provisions of sub-section (8) of section
13 of the SARFAESI Act, in respect of time available to redeem the Secured Asset by repaying the
entire dues of Rs. 1,45,87,071/- (Rupees One Crore Forty Five Lakhs Eighty Seven Thousand
Seventy One Only) outstanding as on 16.11.2023, from 17.11.2023 together with future interest,
charges & costs thereon.

A final opportunity is being given to Borrower/Mortgagor(s)/Guarantor(s) to redeem the Secured
Asset accordingly, failing which, Encore ARC in its capacity as Trustee of EARC-BANK-032-TRUST
shall proceed with the sale of the aforesaid Secured Asset as per the Rules.

Place: Nagpur Sd/- (Virendra Ghanwat) Authorized Officer
Date: 13.05.2025 Encore Asset R uction Company Pvt. Ltd.

OMKARA ASSETS RECONSTRUCTION PVT. LTD.
* Corporate Office: Kohinoor Square, 47th Floor, N. C. Kelkar Marg,
R. G. Gadkari Chowk, Dadar (West), Mumbai - 400028
Email: mumbai@omkaraarc.com | Tel.: +91 22 26544027

POSSESSION NOTICE APPENDIX-IV (For immovable property) Rule 8 (1)

Whereas,
The undersigned being the Authorised Officer of M/s. Omkara Assets Reconstruction Pvt. Ltd,
(OARPL) a company incorporated under the provisions of Companies Act, 1956 and duly
registered with Reserve Bank of India (RBI) as an Asset Reconstruction Company under section 3
of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (“The SARFAESI Act, 2002") having CIN No U67100TZ2014PTC020363 and its
registered office at 9, M.P. Nagar, 1st Street, Kongu Nagar Extn, Tirupur — 641607 and Corporate
office at Kohinoor Square, 47th Floor, N. C. Kelkar Marg, R. G. Gadkari Chowk, Dadar West,
Mumbai 400 028 acting in its capacity as a Trustee of “Omkara PS 21/2024-25 Trust” has acquired
all rights, title and interest of the entire outstanding of the Borrowers/Co-borrowers/Mortgagors
Mr. Rahul Umrao Chikhale, Mrs. Kamal Umrao Chikhale under section 5 of Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 vide Assignment
Agreement dated 26.02.2021.
And whereas, Authorised Officer of Fullerton India Home Finance Limited, under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of powers conferred under section 13(2) read with Rule 9 of the Security Interest
(Enforcement) Rules, 2002 issued demand notice dated 14.08.2019 calling upon the
Borrowers/Co-borrowers/Mortgagors to repay the amount mentioned in the notice aggregating to
Rs.9,20,134.56/- (Rupees Nine Lakhs Twenty Thousand One Hundred Thirty Four and Paise
Fifty Six only) being dues payable as on 08-08-2019 together with further interest, expenses,
costs, charges, etc. till the date of payment within 60 days from the date of receipt of the said notice.
Further, it is on record that Fullerton India Home Finance Company Limited (FIHFC) the original
creditor has assigned all its rights, title and interest of the entire outstanding debt lying against
above referred borrowers/loan account along with underlying securities in favour of M/s. Omkara
Assets Reconstruction Pvt. Ltd. acting as Trustee of Omkara PS 21/2024-25 Trust under the
provisions of SARFAESI Act vide Registered AssignmentAgreement dated 26.02.2021.
Pursuant to the said assignment of debt/financial assets in favour of Omkara Assets
Reconstruction Pvt. Ltd., OARPL has stepped into the shoes of Fullerton India Home Finance
Company Limited (FIHFC) and has become entitled to recover the entire outstanding dues and
enforce the security.
The Borrower and Co-borrowers, having failed to repay the amount, as per notice dated 14.08.2019
under section 13(2) of SARFAESI Act, the Authorised Officer of M/s. Omkara Assets
Reconstruction Pvt. Ltd., duly appointed under sub-section (12) of section 13 of the SARFAESI Act,
2002 has taken possession of the following secured assetsimmovable/movable properties
described herein below in exercise of powers conferred on him under sub-section (4) of section 13
the said Actread with Rule 8 of the Security Interest Enforcement Rules, 2002 on 09.05.2025.
The Borrowers/Co-borrowers/Mortgagors in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will be subject to the
charge of the M/s. Omkara Assets Reconstruction Pvt Ltd acting as Trustee of Omkara PS 21/2024-
25 Trust having corporate office at Kohinoor Square, 47th Floor, N. C. Kelkar Marg, R. G. Gadkari
Chowk, Dadar West, Mumbai 400 028 for an amount of Rs.9,20,134.56/- (Rupees Nine Lakhs
Twenty Thousand One Hundred Thirty Four and Paise Fifty Six only) being dues payable as on
08-08-2019 together with further interest, expenses, costs, charges, etc. ill the date of payment
andrealisation.
The borrower'’s attention is invited to the provisions of sub-section 8 of Section 13 of the Act, in
respectof time available, to redeem the secured assets.
The details of the assets/ properties hypothecated/ assigned/ charged/ mortgaged to our Company
in the above accountand whose possession has been taken are given hereunder:

DESCRIPTION OF IMMOVABLE PROPERTY
AllPiece and Parcel of NA land Property Bearing "Plot No. 59, 60, 61,62 And 63 in Khara. No.
620, P. H. No, 28, Mouje Bela, Near Shugar Factory, Umred Road, Taluka Umred, District -
Nagpur-441203, Maharashtra,*
All Plots Total Ameasuring 302.50 Sq,Mtrs. (3256.19 Sq. Ft.) Boundary Details of Plot No 59
East: Khasara No. 61 West :9 Mtrs Road North: Plot No. 58 South :6 Mtrs Road/Gulli
Boundary Details of Plot No 60, 61, 62And 63
East: Khasara No, 619 West : 9 Mtrs Road North: 6 Mtrs Road/Gulli South: Plot No. 58

For Omkara Assets Reconstruction Pvt Ltd (Acting in
its capacity as Trustee of Omkara PS 21/2024-25 Trust

DMK AR A

ATV G AT R

Date: 09.05.2025
Place: Umred, Nagpur

(Authorized Officer)

)

et
“tﬁg CIN U74999TN1971SGC005967
(ONLINE ONLY)

dt. 14.05.2025

15.07.2025.

e-Tender Notice - NIT. No.SP-II/T.No.26/MDP-O&M - EMI/EMC/2025

For and on behalf of State Industries Promotion Corporation of Tamil
Nadu Limited, tenders are invited under “Two Cover System” through
online only for the following work from qualified Bidders.
received up to 15.30 Hrs (as per server system clock) on 14.07.2025 and
the same will be opened at 15.30 Hrs (as per server system clock) on

Availability of tender documents and all other details are available from
16.05.2025 onwards in the Government website https://tntenders.gov.in
If any changes / corrections in the tender, it will be published in the above

STATE INDUSTRIES PROMOTION CORPORATION OF TAMIL NADU LIMITED

19-A, RUKMANI LAKSHMIPATHY ROAD, EGMORE, CHENNAI-600 008.

S. E. RAILWAY - TENDER

Tender No.: SER-OL-HQ-TR-W-USFD-
05-25, Date: 13.05.2025. Dy.Chief
Engineer/Line, South Eastern Railway,
Kolkata for and on behalf of the President
of India, invites Open E-Tender for the
following work: Name of the Work:
Ultrasonic Testing of Rails including
through testing of Rails and welds with
contractor's own B-Scan Machines
equipped with 9 channels SRT/DRT and
two extra 37 degree probes and
Operators on nominated routes over
South Eastern Railway including hand
probing (flange testing) of welds as per
Indian Railway Standard Specification for

Tenders will be

Government website. Ultrasonic Testing of Rails/Welds,
Revised-2020 (Document No. T-53) and

Name of Work EMD Manual for Ultrasonic testing of Rails and

RFP for Concessionaire for Operation and Welds, Revised 2022 (with latest
Maintenance of Electromagnetic Interference (EMI) / i”;z::;“e”é)os'fsiid tii wosri_'
Electromagnetlc_: Compatlplllty(EMC)Testlng Facilityin | Rs.10,00,000/- 2 19,94,68,490.85. Earnest Money:
SIPCOT Medical Devices Park at Oragadam, % 11,47,400. Date and time of Closing
Kancheepuram District for a Period of 10 years. of Tender: 05.06.2025 at 15:00 hrs.

*EMD should be paid through online in the portal (https://tntenders.gov.in)

Website particulars: Complete details
for e-tendering and online participation

https://tntenders.gov.in

The tender schedule can be downloaded at free of cost from the website

for the above work is on website
www.ireps.gov.in. (PR-154)

DIPR/ 2276 / TENDER/2025

MANAGING DIRECTOR

First floor Chandak Bhavan, North Ambazari Road, Shankar Nagar Square, Nagpur - 440010
Ph: 0712 — 2559750 e-Mail — recoveryrongp@canarabank.com

Regional Office Nagpur

I1Demand Noticell

Notice issued under Section 13(2) of the Securitisation & Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002.
That following Borrowers has availed the following loans/credit facilities from the Branches from time to time:

NATURE OF Loan A/c. Date of Amount Liability Rate of | NPA Date
oan/Limit No. Sanction | Sanctioned Interest
1. IBRANCH : Gandhinagar Branch AGRI TERM 27-12-2023 Rs. Rs. 13.60 %
1820020237 05,
1. M/s ENLIGHT ENGINEERING .(Borrower) LOAN- |182002023768 1.45.00,000.0| 1,44,86,754.78 |+ 2.00 % 08.05.2025
OFFICE ADDRESS :- NEAR PRIYADARSHINI BUDDHA VIHAR, CROP + '"tce‘eSt and | Penal
BASED ost Interest
PLOT NO 76, AWALE ANAGAR, NAGPUR MAHARASHTRA -
440026 0CC- AGRO 30-10-2024 Rs. Rs. 12.60 %
FACTORY ADDRESS :- PLOT NO. W-30, MIDC KALMESHWAR, | PRoDUCTS |1 28001584695 50,00,000.00 | 50.20.613.92 + +200%
NAGPUR MAHARASHTRA — 441501 Cost Interest
Z. Mrs. SUNITA KAMLESH WAHANE .(Partner) LOANS TO [170012405550 | 07-03-2024| _Rs. Rs 11.90 %
3. Mr. KAMLESH GANGADHAR WAHANE .(Partner) MSME- 95,00,000.00 | 89,82,398.00 + |+ 2.00 %
Both 2 & 3 ADDRESS :- 286 KASTURBA NAGAR, DAYANAND MFG Interestand | Penal
PARK, JARIPATKA, NAGPUR MAHARASHTRA 440014 INDUSTRIES Cost Interest

DETAILS OF IMMOVABLE SECURED ASSET :

1. All that piece of land known as Shed No. W-30 in the Kalmeshwar Industrial
Area Estate Situated at Village Kalmeshwar within the Registration Sub-
District of Kalmeshwar, Registration District- Nagpur containing
admeasurements 800.00 Sq Mtrs alongwith the construction admeasuring
108.00 Sq. Mtrs. standing thereon or thereabout with all casement any right
appurtenant thereon and bounded as follows that is to say: On or towards the
North by : Shed No. W-29 & Road, On or towards the South by : Open Land &
MIDC Factory, On or towards the East by : Shed No. W-29 & MIDC Factory,
On or towards the West by : Road & Open Land.

Name of Title Holder - M/s Enlight Engineering Through Its Partners 1.
Mrs. Sunita Kamlesh Wahane and 2. Mr. Kamlesh Gangadhar Wahane.

2. All that piece and parcel of Apartment No. 404 admeasuring 42.780 Sq.
Mtrs carpet area on FOURTH FLOOR of the building named as "ANUPAMA
KRISHNA LEELA" constructed on Plot No. 157, 158, 159 admeasuring 579.724
Sq. Mtr. in the layout of Shivgiri Co.-Op. Housing Society, Nagpur out of Khasra
No. 185/2, 186/2, 188/2, 190/2 & 192/2, bearing City Survey No. 486, Sheet
No. 626/111, of Mouza Nara, corresponding to municipal corporation house
No. 3314/157, 3314/158 and 3314/159, index No. 057117534, 057117535
and 057117533 respectively, Zone: 9, Ward No. 57, within the limits of Nagpur
Improvement Trust and Nagpur Municipal Corporation, Tahsil & District-
Nagpur, alongwith 5.73 % undivided share and interest in the said plotand the
above said plot is bounded as under- To the EAST : Road, To the WEST : Plot
No. 160, To the NORTH : H.T. Line & Nallah, To the SOUTH : Road

Name of Title Holder - Mr. Kamlesh Gangadhar Wah

Movable Assets/Machineries

a. Allforms of Stock

b. Screw Conveyor Capacity Model: KSC-8 Capacity: 2000kg/H Length (Feet) : 5-10M

c. Bucket Elevator Capacity: 5TPH Overall Size: 1142*572*6600 mm H

d. Ribbon Blender Mixer Model: KRB- S5 Capacity: 300kg/Batch Chamber Size (Inches): 60 *
3644

e. Cyclone & De-Dusting Unit Capacity: 5TPH Cyclone Size : 0D 1220*1830 Height

f. Control Panel Board

g. Pentagon (Feeding) Hopper Capacity: 1Ton each chamber Loan Sensor: 1T

h. Pellet Cooling Unit Model: KPCU-05 Volume (m3): 0.5 Capacity: 1000kg/Hr

i. Storage Silo Final Product Storgae Silo Capacity: 2000 Ltrs. (approx. 4 Mt) With Manual
Drain Valve.

j. Belt Conveyor Model: KBC-600 Capacity: 5TPH Power: 2Hp

k. Packing Unit Packaging Speed: 50kg-230-250bags/H

. Chiper Cum Pulvariser Model: KP-S2 Capacity: 1000kg/H Size (mm): 950*750%600 (approx.)
m. Horizontal Ring Die Pellet Machine Model: KHRD460 Capacity: 1000kg/H Size:
1800*520*1070 (Approx)

n. Drill Machine Stand

0. Lathe Machine Power 5HP

p. Lathe Machine Power 5HP

. MEC-260 SCMG Metal Cutting Band Saw Machine

r. Metal Sheet Rolling Bending Machine

s. Plasma Cutting Machine

t. Milling Machine

u. Castlron automatic slotting Machine

Name of Title Holder - M/s Enlight Engineering Through Its Partners 1. Mrs. Sunita
Kamlesh Wahane and 2. Mr. Kamlesh Gangadhar Wahane.

Place : Nagpur,
Date:- 13/05/2025

The above said loan/credit facilities are duly secured by way of mortgage of the assets more specifically described in the schedule hereunder, by virtue of the relevant|
documents executed by you in our favour. Since you had failed to discharge your liabilities as per the terms and conditions stipulated, the Bank has classified the debt as
NPA on above Dates Hence, we hereby issue this notice to you under Section 13(2) of the subject Act calling upon you to discharge the entire liability of above Amounts
with accrued and up-to-date interest and other expenses, within sixty days from the date of the notice, failing which we shall exercise all or any of the rights under|
Section 13(4) of the subject Act. Further, you are hereby restrained from dealing with any of the secured assets mentioned in the schedule in any manner whatsoever,
without our prior consent. This is without prejudice to any other rights available to us under the subject Act and/or any other law in force. Your attention is invited to|
provisions of sub-section (8) of Section 13 of the SARFAESI Act, in respect of time available, to redeem the secured assets.

The demand notice had also been issued to you by Registered Post Ack due to your last known address available in the Branch record.

AUTHORISED OFFICER,
CANARA BANK

1 NIZAM’S INSTITUTE OF MEDICAL SCIENCES HYDERABAD
¥, (A UNIVERSITY ESTABLISHED UNDER STATE ACT)
Phone. 040-23489000/9244 040-23396552, Fax: 040-23310076 | Panjagutta, Hyderabad 500082, Telangana | www.nims.edu.in
Invites Bids on e-Procurement Platform (www.eprocurement.telangana.gov.in) planning section tenders of NIMS
e-Procurement Tender Notice
Re. No. Ping 11/20/2024/TCU/Newspapers
Bids are invited for the following tender notifications at NIMS through e-Proc:
S. No.
1 |Procurement of Next Generation Sequencer under Centre of Competence
(Coc)- Sickle Cell Disease (SCD) Project

Dt. 52025
Portal (www.epr telangana.gov.in).
Website
e-procurement
http://.tender.telangana.gov.in

Name of tender

Bidders are requested to visit the above websites for complete tender specifications, amendments, corrigendum,
pre-qualification criteria, due dates, regular updates and participation.

No. :1814-PP/CL/ADVT/1/2025-26, Date: 14-05-2025 Sd/- Executive Registrar

RAJASTHAN RAJYA VIDYUT UTPADAN NIGAM LTD.

0O/o Superintending Engineer (TD-11), 5th Floor, Dreamax Plaza, Jalpur
E-TENDER NOTICE: TN-07 (RVU2526GLOB00340)
Online tenders are invited by RVUNL for Supply of MS Steel for
various Power Plants of RVUN. Tender details are available on
websites http://eproc.rajasthan.gov.in (for e-tender),
www.energy.rajasthan.gov.in/rvunl &

www.sppp.rajasthan.gov.in.
Raj.Samwad/C/25/2269 RVUN/PR-4196

Superintending Engineer (TD-II)

TR o A, fIeFR (RIORIE) BT - 01512226902, 2226905,
Email Address :- bikanernagarnigam@gmail.com, Website :- www.bikanermc.org
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Container Corporation of India Ltd.

(9T G R o1 SUHH) (A Govt. of India Undertaking)
NOTICE INVITING E-TENDER
CONCOR invites E-Tender in Two Packet System of tendering for the following work:-

Tender No.
Name of
Work

| CON/EP/Area-l/MMLP Manawala/E-88347/R-1/2025-26

Development of Multi Model Cargo Terminal, work included construction of Warehouse,
track work, Building work, CC Pavement, Boundary Wall etc.at Manawala, Amritsar (Punjab)

Estimated Cost Rs. 6757.61 Lakhs (including GST)

Completion Period 18 months

Earnest Money Deposit Rs.35,28,900/- (Rs. Thirty-Five Lakh Twenty-Eight Thousand Nine
Hundred only)

Cost of Tender Document (Non-refundable) | NIL

Tender Processing Fee (Non-refundable) | Rs.3540/- (inclusive all taxes & duties through e-payment)

Date of sale of Tender (online) 15.05.2025 (from15:00hrs.) to 05.06.2025 (up to 17:00 hrs.)

Date & Time of submission of Tender |06.06.2025 up to 17:00 hrs.

Date & Time of Opening of Tender.  [09.06.2025 at 15:00 hrs.

For financial eligibility criteria, experience with respect to similar nature of work, etc, please refer to detailed

tender notice available on website www.concorindia.co.in, but the complete tender document can be

downloaded from website www.tenderwizard.com/CCIL only. Further, Corrigendum / Addendum to this Tender,

if any, will be published on website www.concorindia.co.in, www.tenderwizard.com/CCIL and Central Public

Procurement Portal (CPP) only. Newspaper press advertisement shall not be issued for the same.
ED/Projects Phone No.: 011-41222500

OMKARA ASSETS RECONSTRUCTION PVT. LTD.
* Corporate Office: Kohinoor Square, 47th Floor, N. C. Kelkar Marg,
R. G. Gadkari Chowk, Dadar (West), Mumbai - 400028
Email: mumbai@omkaraarc.com | Tel.: +91 22 26544027

POSSESSION NOTICE APPENDIX-IV (For immovable property) Rule 8 (1)

Whereas,
The undersigned being the Authorised Officer of M/s. Omkara Assets Reconstruction Pvt. Ltd,
(OARPL) a company incorporated under the provisions of Companies Act, 1956 and duly
registered with Reserve Bank of India (RBI) as an Asset Reconstruction Company under section 3
of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (“The SARFAESI Act, 2002") having CIN No U67100TZ2014PTC020363 and its
registered office at 9, M.P. Nagar, 1st Street, Kongu Nagar Extn, Tirupur — 641607 and Corporate
office at Kohinoor Square, 47th Floor, N. C. Kelkar Marg, R. G. Gadkari Chowk, Dadar West,
Mumbai 400 028 acting in its capacity as a Trustee of “Omkara PS 21/2024-25 Trust” has acquired
all rights, title and interest of the entire outstanding of the Borrowers/Co-borrowers/Mortgagors
Mr. Amit Ghanshyam Shukla (Borrower), Mrs. Sumit Ghanshyam Shukla (Co-
Borrower/Guarantor)under section 5 of Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 vide AssignmentAgreement dated 26.02.2021.
And whereas, Authorised Officer of Fullerton India Home Finance Limited, under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of powers conferred under section 13(2) read with Rule 9 of the Security Interest
(Enforcement) Rules, 2002 issued demand notice dated 28.01.2019 calling upon the
Borrowers/Co-borrowers/Mortgagors to repay the amount mentioned in the notice aggregating to
Mr. Amit Ghanshyam Shukla (Borrower), Mrs. Sumit Ghanshyam Shukla (Co-
Borrower/Guarantor) to repay the amount mentioned in the notice aggregating to Rs. 8,57,561/-
(Rupees Eight Lakh Fifty-Seven Thousand Five Hundred and Sixty-One Only) as on
25.01.2019 together with further interest, expenses, costs, charges, efc. ill the date of payment
within 60 days from the date of receipt of the said notice.
Further, it is on record that Fullerton India Home Finance Company Limited (FIHFC) the original
creditor has assigned all its rights, title and interest of the entire outstanding debt lying against
above referred borrowers/loan account along with underlying securities in favour of M/s. Omkara
Assets Reconstruction Pvt. Ltd. acting as Trustee of Omkara PS 21/2024-25 Trust under the
provisions of SARFAES| Act vide Registered Assignment Agreement dated 26.02.2021.
Pursuant to the said assignment of debt/financial assets in favour of Omkara Assets
Reconstruction Pvt. Ltd., OARPL has stepped into the shoes of Fullerton India Home Finance
Company Limited (FIHFC) and has become entitled to recover the entire outstanding dues and
enforce the security.
The Borrower and Co-borrowers, having failed to repay the amount, as per notice dated 28.01.2019
under section 13(2) of SARFAESI Act, the Authorised Officer of M/s. Omkara Assets
Reconstruction Pvt. Ltd., duly appointed under sub-section (12) of section 13 of the SARFAESI Act,
2002 has taken possession of the following secured assets/immovable/movable properties
described herein below in exercise of powers conferred on him under sub-section (4) of section 13
the said Act read with Rule 8 of the Security Interest Enforcement Rules, 2002 on 09.05.2025.
The Borrowers/Co-borrowers/Mortgagors in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will be subject to the
charge of the M/s. Omkara Assets Reconstruction PvtLtd acting as Trustee of Omkara PS 22/2020-
21 Trust having corporate office at Kohinoor Square, 47th Floor, N. C. Kelkar Marg, R. G. Gadkari
Chowk, Dadar West, Mumbai 400 028 for an amount of Rs. 8,57,561/- (Rupees Eight Lakh Fifty-
Seven Thousand Five Hundred and Sixty-One Only) as on 25.01.2019. together with further
interest, expenses, costs, charges, etc. till the date of payment and realisation.
The borrower’s attention is invited to the provisions of sub-section 8 of Section 13 of the Act, in
respect of time available, to redeem the secured assets.
The details of the assets/ properties hypothecated/ assigned/ charged/ mortgaged to our Company
inthe above accountand whose possession has been taken are given hereunder:

DESCRIPTION OF IMMOVABLE PROPERTY
All The Part and Parcel of The Property Bearing PLOT NO. 5, K. H. NO. 620, P. H. NO. 28, Area
662.50 Sq. Mt, MOUZABELA, TEHSIL-UMRED, DIST-NAGPUR, MAHARASHTRA-441203.
Boundary Details
EAST:PLOTNO.6
WEST:PLOTNO. 4
NORTH:PLOTNO.9,10,11,12
SOUTH: PLOTNO.12MTR WIDE ROAD

Date: 09.05.2025 For Omkara Assets Reconstruction Pvt Ltd (Acting in

Place: Umred, Nagpur its capacity as Trustee of Omkara PS 21/2024-25 Trust
(Authorized Officer)

OWKAR A
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
‘V.G.l PHARMA PRIVATE LIMITED’
OPERATING IN PHARMACEUTICAL MANUFACTURING IN AKOLA, MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

A )
HET 3ifdo T =, Westiver famior e, wwi-2ten
HAi: B/ 25-26 /8-251-258 fatich: 24.04.2025

Fres
A U ST A, T, S
Email ID: advt.dipr@rajasthan.gov.in
Mobile No.:- 9414091963, 9462941228
forera « - e ff e HE ¢ 02/2025-26 % NG HE THEH FA TR 1
= FTAfer B S e e W 02/2025-26 WAF 171-180 RAiF 17.04.2025 % R A wE 21 forerdt PR weiem
e st 2 = Old RO. No. DIPR/C/5500/2025

wH. w @& AW o & sifera Wl S wer e
FEP | FTERAAE A [ FE | I e gy
FAH |G FECE FAR T | FA R | ¥ FECE F AR T
Aty ifra e 2 syt EE ST 21
1 2 3 4 5 6
1 Majar Repair & Modernization of 5 W et s 9 WE iferaedt sfirerar
Existing EMRS Barnala (Raj) w.ffa e w.faf e dieft
i DDO(32828)
11247
2 Majar Repair & Modernization of 4WE 8 HE
Existing EMRS Newai (Raj)
Faferer 1 I w1 weEa e N
-
NIB Code PWD2425A3726 (it )
UBN no. :- PWD2425WLOB13504 . e s
DIPR/5809 wfafa, dam 2w

RAIL WHEEL FACTORY

Yelahanka, BANGALORE - 560 064
Website: www.rwf.indianrailways.gov.in.

TENDER NOTICE NO.RWF/S/P1/002/2025-26 dt.13.05.25

On behalf of the President of India, Principal Chief Materials Manager invites electronic
Tenders from Interested Vendors for supply of the following items on the Indian Railways
E-Portal - www.ireps.gov.in. The Tender documents and the Corrigenda to the Tenders, if any,
will be available on the Portal only.

SI. | Tender No. -~ .

No.| Due date Short description & Quantity

1 | P1251654 | STEEL BLOOMS 300 MM SQ FOR FORGING LHB/FIAT BOGIE AXLES
26/05/25 TO IRS R-16/95 as per RWF Specification. Quantity :18738 MT

2 [ P1251612 | CARD BOARD TUBES as per RWF Specification. Quantity : 252600 Nos
05/06/25

3 | P1251447A | MOTOR GEARED RT ANGLE HELIWORM UNIVERSAL. Quantity : 43 Sets
11/06/25

4 [ P1251450A | RIGHT ANGLED FOOT MOUNTED GEARED MOTOR. Quantity: 24 Nos
11/06/25

5 | P1251292A | FOOT MOUNTED DOUBLE REDUCTION GEAR BOX as per RWF
11/06/25 Drawing. Quantity : 06 Nos

6 | P1251197 [ ALUMINISED RAYON / PREOX-PARA-ARANIDE ALUMINISIED SUIT
20/06/25 as per RWF Specification And Drawing. Quantity : 506 Set

7 | P1251604 | ASBESTOS GASKET as per RWF Specification Quantity: 371780 Nos.
30/06/25

Global Tender

1 | P1251727 | Graphite Mould Blanks 43.2” X 22.6” as per RWF specification.
31/05/25 Quantity : 390 Nos

Principal Chief Materials Manager

t‘lm‘bg_!ﬁﬂqg & |q pun}nhr_l!ntlo?ol Ik

... Khmgaon |
PUBLIC NOTICE

Notice is hereby given to following locker holders of Punjab National Bank, Branch
Office situated Branch at Khamgaon Rent for the following lockers are due and the
same has not been paid by following locker holders, several notices have been sent
tolastavailable address to locker holder. However, the said notices are undelivered
| returned. Hence this notice is being published giving last opportunity to following
locker holders to deposit locker rent within 15 days of this notice, else bank shall
break open the locker in terms of bank's extant guidelines.

Sr. | Name of Locker Holder [LastAvailable |Rentdue | Total | Dateof | Date of
No. Address of | since Rent  |FirstNotice | ~ Final
Locker Dues Notice
1. Gopal Mahadeo Ghatpuri Road, | More than | 4750.00 [16.12.2024 (29.04.2025
Bapat Keshav Nagar, | 3 Years
Locker No. : mamga)"”
agpur) -
AC00235 144303
2 Hardeepkaur Khamgaon, More than | 3542.00 (16.12.2024 {29.04.2025
Harjirsingh Mango Khamgaon 3 Years
Locker No. : AD00313 | {Nagpu- 444
3. Rameshchandra  [Suman Govind | More than | 5750.00 |16.12.2024 [29.04.2025
Govinddasji Bhatia thrﬁgzofn, 3 Years
Locker No. : AD00249 (Nagpur)-
444303

Punjab National Bank
Authorised Signatory
Khamgaon

Place : Khamgaon
Date : 14.05.2024

".=1al Repco Home Finance Limited
M Fmn NAGPUR BRANCH: Block No.2, Mazanine Floor/Lobby Floor,
Besides IDBI Bank, Mangalwari Complex, Sadar, Nagpur-440001

E - AUCTION SALE NOTICE

Sale of Inmovable Properties Mortgaged to Repco Home Finance Ltd. Under Securitisation and
Reconstruction of Financial Assets And Enforcement of Security Interest Act 2002
Whereas the following Borrowers and Co-Borrowers have borrowed monies from Repco Home Finance
Limited, Nagpur Branch and the details of the liability is furnished hereunder. Whereas the Company
has issued Notice under SARFAESI ACT and the Authorised Officer has taken Possession of the
mortgaged properties and issued a Notice on the dates mentioned below and the Company now has
decided to sell the properties under Section 8 and 9 of the Security Interest (Enforcement) Rules 2002, in

“Asis where is condition” and “As is what is condition”

DATE AND TIME OF E - AUCTION: 26.06.2025, 11.00 a.m - 12.00 Noon
(with unlimited auto extension of 5 minutes)
Last Date & Time for submitting E-Tenders : 25.06.2025, 4.00 p.m.

S.No.1: Borrower: Mr.M g , Slo.Surendra N Bageshwar, Co-Borrower:
Mrs.Ruchita Mangesh Bageshwer, W/o.Mangesh Surendra Bageshwar, and Guarantor : Mr.Omkar
t Kolhekar; Demand Notice Date: 25.02.2019; Amount claimed as per Demand Notice

V.G.l Pharma Private Limited

PAN: AADCV6940J

CIN: U24200MH2011PTC218263
Plot No. J-8, Phase 3, MIDC Akola,
Maharashtra — 444104.
NA
Plot no. J-8, Phase 3, MIDC Akola,
Maharashtra — 444104.

Not Available since the Company is not
in operations since 2021.

1 Name of the corporate debtor
* | along with PAN / CIN / LLP No.

2 Address of the registered office
" | (as per MCA records)

3. | URL of website

4 Details of place where majority of
" | fixed assets are located

5 Installed capacity of main products
|/ services

Quantity and value of main
6. | products / services sold in last
financial year

7. | Number of employees / workmen

As per information available, Company
is not in operations since 2021.

Nil as per the information available.

The details as available can be sought by
sending an email on vgipharma.ibc@
gmail.com and / or Virtual Data Room
in accordance with the provisions of the
Code and Regulations made thereunder.

The detailed invitation for expression
of interest which shall include the
eligibility for resolution applicants
under Sec 25(2)(h) of the Code can
be sought by sending an email on
vgipharma.ibc@gmail.com

Further details including last

8 available financial statements (with
| schedules) of two years, lists of

creditors are available at URL:

Eligibility for resolution applicants
9. [under section 25(2)(h) of the Code
is available at URL:

Last date for receipt of expression
of interest

1 Date of issue of provisional list of
" | prospective resolution applicants
Last date for submission of

objections to provisional list

Date of issue of final list of
prospective resolution applicants

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

May 30, 2025

June 09, 2025

June 14, 2025

June 24, 2025

June 29, 2025

Last date for submission of

resolution plans

Process email id to submit EOI

Details of the corporate debtor’s

registration status as MSME

Important Notes:

1. This Form G is being published pursuant to the original Form G published on
January 31, 2025 and with consent of the COC. Existing applicants pursuant to
previous Form G are not required to submit Fresh EOI.

2. This Form G and the timelines/terms mentioned herein are subject to approval
of extension of tenure of Corporate Insolvency Resolution Process of the
Corporate Debtor. Kshitiz Gupta

Date: May 15, 2025 Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140

Place: Mumbai AFA Valid Till: December 31, 2025

Resolution Professional of V.G.l. Pharma Private Limited

Address & email id registered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: vgipharma.ibc@gmail.com

15.
16.
17.

July 29, 2025

vgipharma.ibc@gmail.com

Details not available.

(Account No.1691870000592) T 23,63,863/- on 14.02.2019 together with further interest, costs and
expenses; Possession Taken Date: 29.06.2019; Present Outstanding Amount: ¥ 58,31,797/- as on
08.05.2025

DESCRIPTION OF PROPERTY: SCHEDULE - A:- All the piece and parcel of land situated
atMouza-Wadali Pragane Nandgipeth Taluk District Amravati within the limits of Municipal Corporation of
City Amravati and within the Jurisdiction of Sub Registrar, Amravati, out of field Survey No. 1/2, which is
converted into layout as per order passed in Rev. Case No. N/34/Wadali-53/2000-01 dated 23.05.2003.
From out of this Plot No. 1-B, 2-A, 2-A, 3-A, 3-B 7-A, 7-B, 8-A, 8-B and 9-Aall plot adjoining to each other,
to admeasuring 20,055,71 Sq.fts., [1919.05 Sq.Mtrs.] Which is commonly bounder as under:- East: 7.5
Mts wide layout Road, West : Service Road of layout & then after govt. main Road, North : Layout Plot
No. 1-A, 9-B and Road, South : Layout Road. T.D.R. (rights) equivalent to 768.30 Sq.Mtr (8270 Sq.fts.,)
from out of rights admeasuring 13100 Sq.Mtrs of TDR certificate issued by Amravati Municipal
Corporation vide Polio No. AMC/A.D.T.P/TDR/40/12 dated 19-04-2012 and Certificate No. 10 for lieu of
13100 Sq.Mtrs of land from out of field Survey No. 25 (Part) of Mauje Akoil, Pragane Bandera Taluk &
District Amravati which was acquired by Amravati Municipal Corporation, Amravati for D.P. Road.
SCHEDULE - B:- All RCC super structure comprising the 2BHK Flat bearing no. 2002 situated on the
East-West side of Second Floor of Wing “B” of the building / apartment, having Super built up area 937.00
Saq.fts., [87.05 Sq.Mtrs.,] in the building known & Styled as “SAI VILLARESIDENCY”, the Apartment area
includes the share of the common built-up area of staircase, common area, un allotted parking [first come
first park basis]. This unit consists of one living room. One kitchen room, one study room attach with toilet,
one study room & one toilet. That there is an arch projection and balcony in the said apartment to by
constructed on the land /plot described in the schedule “A” hereinabove, along with 03.13% undivided
share in the said land /plot described in the schedule “A” which is bounded as under:- East : Road, West:
Common lobby, North : FlatNo. 2001, South: FlatNo. 2003.

[T 25,00,0001-[EEETERG) < 2,50,000 PR < 5.0

S.No.2: Borrower: Mr.Kailash Katare, S/o.Keshav Katare, Co-Borrower-l: Mr.Krishna Katare,
Slo.Keshav Katare, Co-Borrower-Il: Mrs.Chindhabai Katare, W/o.Keshav Katare, Co-Borrower-lil:
Mr.Santosh Katare, S/o.Keshav Katare; Demand Notice Date: 22.02.2023; Amount claimed as per
Demand Notice (Account No. 1691820001176 being X 12,65,187/- as on 21.02.2023 together with
furtherinterest, costs and expenses; Possession Taken Date: 08.06.2023; Present Outstanding Amount:
%17,09,057/- as on 08.05.2025

DESCRIPTION OF PROPERTY: All that piece and parcel of land bearing House No. 111/1
and 11112(103 old) admeasuring 108 Sq. Mt. Out of C.T.S. No.415, Sheet No.23 of Mouza : Tumsar,
Sardar Nagar within the limit of Tumsar, Municipal Council Tah. Tumsa and Dist. Bhandara and bounded
as under:- East : House of Janglya Dhivar, West : House of Balram Aatrnaram Mankar, North :Road,
South : House of Mohandas Nikhade and Road.

71,55,000/-

RESERVE PRICE KEEI{ [T EMD 1o o 210,000

Reserve Price)
S.No.3: Borrower: Mr.Suresh Paunikar, S/o, Mr.Motiram Ganpate Paunikar, Co-Borrower:
Mrs.Chandrakala Paunikar, W/o, Mr.Suresh Paunikar; Demand Notice Date: 08.11.2022; Amount
claimed as per Demand Notice (Account No. 1691820001064) X 23,73,532/- as on 07.11.2022
together with further interest, costs and expenses; Possession Taken Date: 13.03.2023; Present
Outstanding Amount: ¥ 34,80,895/- as on 08.05.2025

DESCRIPTION OF PROPERTY: Al that piece & parcel of Dwelling Unit/ Apartment No.G-1,
having Built-up area of 70.23 Sq.Mtr. & Super Built-up area of 101.56 Sq.Mtr., situated on Ground Floor
of the Multistoried Building which is more popularly known & styled as “Shiv Mahima Complex” along with
13.495% proportionate undivided share & interest in Plot No.02&03 jointly admeasuring 306.570
Sq.Mtr.(3300.00 Sq.Ft.), located amongst Survey No.215(new) & 24,25&27(old), Grampanchayat
House No.1226, Ward No.04 of Mouza Wadi situated at Kohale Layout, Nagpur with the limits of
Grampanchayat Wadi Tahsil Nagpur(Gramin) & District Nagpur. Boundaries : East: Plot No.04, West:
PlotNo.01, North: Road, South: PlotNo.12 & 13.

\/ 0, ini i
RESERVE PRICE SN (X[} EMD(ior or KRy ATIITY , Virimum Bid

Reserve Price) Increment Amount 325,000
For E-Auction procedure, please contact M/s.4Closure, Mr.U.Subbarao & Mr.Dinesh- 81420 00735,
81420 00061. Forinspection of the property the intending bidders may contact the Branch Head,
Repco Home Finance Limited, Nagpur Branch, on all working days between 10 a.m & 5 p.m.
ContactNo.93700-70721.
Date: 13.05.2025

Minimum Bid
Increment Amount

Authorised Officer, Repco Home Finance Limited

. NAGPUR
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Admission Notification - 2024-25

Admission to Ph.D. degree course in the faculty of
Veterinary & Animal Sciences

Online applications are invited for the
Admission to Ph.D. Degree Course in the Faculty of
Veterinary & Animal Sciences for the academic year
2024-25. The prospectus and application form will be
available on University website (www.mafsu.ac.in) from
15/05/2025. The last date for submission of application
form is 22/05/2025.

For further details log on University website i.e.
www.mafsu.ac.in

Date: 15/05/2025
REGISTRAR
Maharashtra Animal & Fishery Sciences University

Nagpur
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